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111 i s the ) fit d.iy of August, 2002

HON'Bl.K SH. KUJ.DiF SINGH, MKMBHH f J )

Shri B.K. Guha son of l.ate Sh. Biraj Kumar

Guha employed fis Fostal Aaaiatant of Balaaore
Fostal Division, on deputation to the Army

Fostal Servioe as Warrant Offioer and presently

posted in teh Aooount Section of i O.H..^^.O.
(Gentral Ha.se Fost Office) New Delhi, residing

at Old AFS Go 1ony Delhi Cantt, address for
servioe of notices C/o Sh. Sant l.aK Advocate,

C-2T(B) New Mill tan Nagar, Delhi - ll()()5h.
(Bv Advocate: Sh. Sant l.a 1)

1 .

V e r s u s

'I'he Union of India, through the Secreta.ry
Ministry of Oommun i cs.t i on, Dept. of Fost.s
Dak Bhawan, New Delhi - 1 10001.

The Ohief Fostmaster General , Orissa Oircle

Bhuba.neshwar - 751001 .

Ihe Sr. .'^ostmaster Balasore .H.O.

Bala.sore - 750001.

The Director of Accounts (.Fostal)

Outtack - 752005.

5. The Additional Director General

Army Fostal Service
50,"A.F.O. New Delhi.

(By Advocate: Sh . Arun Bhardxv-a j)

.  .ADP 1 i cant

..Respondents

O H D H R (OHAl.)

By Sh. Kuldip Singh, Member (.))

Respondents hs.ve pla.ced on record a letter whereby the

respondents have -agreed to grant the rel ief sought for by the

petitioner. So in terms of the letter dated 20.7.2001 OA

stands al lowed. Respondents are directed to implement the

order within a period of 2 months from the date of receipt of

a copy of this order.

5; KUlblF SINGH )
Member (J)
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